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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

To be heard on Tuesday the 18th day of July 2023 at 10.30 a.m 

                                                 (VIRTUAL MODE) 

  
In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and Hon’ble Mrs. Shreesha 

Merla, Member (Technical)  
 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 
(Ins) No. 128/2022 

Ms. Baiju P.  
Former IRP of Krisenter 

Impex Pvt ltd  

Vs   

Al Sadiq Sweets & Anr. 

 

Ms. Mokshavati K Mr. Sankar P 
Panicker-R2 

2 Comp App (AT) (CH) 

(Ins) No. 203/2023 
For Condone Delay 

IA No. 664/2023 

 

Micron Electricals  

Vs 
Aishwarya Heights 

Infra Pvt. Ltd 

 

Mr. Krishna 

Ravindran 

 

3 Comp App (AT (CH) 

(Ins) No. 204/2023 

For Stay 

IA No. 667/2023 
Leave to file 

IA No. 666/2023 

Delay in re-filing 

IA No. 665/2023 

 

P. Jayagovind  

Vs 

Bijoy Prabhakaran 

Pulipara & 2 Ors 

Mr. Dinesh R 

Shenoy 

 

4 Comp App (AT) (CH) 
(Ins) No. 210/2023 

For Exemption 

IA No. 698/2023 

For Stay 

IA No. 699/2023 

Urgent Listing 
IA No. 700/2023 

Attluru Sreenivasulu 
Reddy 

Vs 

A.S. Met Corp Pvt. 

Ltd. & Anr. 

Mr. Bharadwaja 

Rama 
Subramaniam R 

Mr. Sriram 
Venkatavaradan 

For Caveator 

 

For Orders 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
5 IA No. 590/2023 

In 

Comp App (AT) (CH) 

(Ins) No. 22/2023  
For Stay  

IA No. 65/2023   

 

Ashique 

Ponnamparambath  

Vs   

Vibin Vincent 

Mr. S Eshwar  Mr. Sharath 

Chandran 
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For Direction   

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

6 TA (AT) No. 233/2021 

CA (AT) (Ins) No. 
404/2020 

M.Perumal & Ors   

Vs  
M/s P DOt G 

Constructions Pvt Ltd 

& Anr 

Mr. Pallav Mongia  

7 TA (AT) No. 206/2021 

CA (AT) (Ins) No. 

1285/2019 

APL Apollo Tubes 

Limited 

Vs 

Tanisha Scaffolding 
(India) Private 

Limited 

 

Mr. Karan Gandhi Mr. Gaurav Kumar 

Singh 

 

For Admission (After Notice)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

8 Comp App (AT) (CH) 

(Ins) No.372/2022   
To Dispense   

IA No.872/2022  

For Stay  

IA No.873/2022   

Leave to file  
IA No.938/2022 

M/s. VGP Finances 

Ltd.   
Vs   

Neptune Inflatables 

Ltd 

M/s Shivakumar 

and Suresh 

Mr. A.G. 

Sathiyanarayana- 
R1   

Mr. Rohan 

Rajasekaran-R2 

9 Comp. App (AT) (CH) 

No.33/2022  

For Stay   

IA No. 393/2022 

Ansarudeen Haneefa 

and Anr   

Vs   

Sulaiman Assanar 

Kunju and 4 Ors 

 

Mr. Vipin Warrier Mr. Yogindunath 

Sreenivas- R1, R3 & 

R4 

10 Comp App (AT) (CH) 
No. 106/2022 

P.M. Johny  
Vs   

KJ Paul & 3 Ors. 

 

Mr. Sriram 
Venkatavaradan 

Mr. Prasad 
Vijaykumar 

Dr. KS 

Ravichandran- R1-

R3 

11 Comp App (AT) (CH) 

(Ins) No. 165/2023 
For Stay  

IA No. 539/2023 

Canara Bank  

Vs  
Mr. Kantipudi 

Venkata Raju 

Erstwhile IRP of M/s 

SVK Shipping 

Services Pvt Ltd & 

Anr. 

Mr. ML Ganesh  

12 Comp App (AT) (CH) 

(Ins) No. 24/2023  

For Stay   

IA No. 81/2023 

LIC Housing Finance 

Ltd.    

Vs    

Buoyant Technology 

Constellations Pvt. 

Ltd. 
 

Ms. Ankita Paul Mr. Varun 
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13 Comp App (AT) (CH) 

(Ins) No. 173/2023  

To dispense with  

IA No. 557/2023  
For Stay  

IA No. 556/2023 

To implead 

IA No. 692/2023 

Sunbeam Structurals 

Pvt. Ltd.  

Vs  

Sachin Srinivasa 
Bhattad & 2 Ors. 

Mr. Jayanth 

Viswanathan, PCS 

Mr. P Raj Kumar 

Jhabakh- R1 

Mr. Bhagavath 

Krishnan- R3 

14 Comp App (AT) (CH) 

(Ins) No. 174/2023 
For Stay  

IA No. 558/2023  

For Exemption  

IA No. 559/2023 

To implead 

IA No. 693/2023 

KG Muralidharan   

Vs  
Sachin Shrinivasa 

Bhattad, RP of G K 

industrial Park Pvt. 

Ltd. & 2 Ors. 

 

Mr. Avinash 

Krishnan Ravi 

Mr. Bhagavath 

Krishnan- R3 

15 Comp App (AT) (CH) 
(Ins) No. 175/2023 

For Stay  

IA No. 567/2023  

For Additional docs  

IA No.565/2023  
For Exemption  

IA No. 566/2023 

Sachin Srinivas 
Bhattad  

Vs  

Edelweiss Asset 

Reconstruction 

company Ltd & Anr. 

Mr. Raj Kumar 
Jhabakh 

Mr. Bhagavath 
Krishnan- R1 

16 Comp App (AT) (CH) 

(Ins) No.135/2022  

For Stay   

IA No.320/2022   

To dispense with   
IA No.321/2022   

For Urgent Hearing  

IA No.322/2022 

Gaurang Bhartia   

Vs   

Raghav Bhartia & Anr 

Mr. Naman Joshi Ms. Sindhu Sinha- 

R1   

Mr. Sourit Arora-

R2/IRP 

17 Comp App (AT) (CH) 

(Ins) No.160/2023   

SREI Equipment 

Finance Ltd.   

Vs    
Madhucon Projects 

Ltd.   

WITH 

Mr Anant Merathia Mr. R Madhanagopal 

18 Comp App (AT) (CH) 

(Ins) No.161/2023  

For Stay   
IA No. 529/2023 

Madhucon Projects 

Ltd.   

Vs    
SREI Equipment 

Finance Ltd. 

Mr. R Madhanagopal Mr Anant Merathia 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

19 Comp App (AT) (CH) 

(Ins) No. 348/2022  

For Condone Delay  
IA No. 782/2022  

For Exemption  

IA No. 779/2022 

Leave to file  

IA No. 780/2022 

For Stay  

Industrial Venture 

Capital Ltd.   

Vs  
MV. Gangadharan, 

Member Monitoring 

Committee & Former 

RP M/s. Neptune 

Inflatables Ltd. & Anr. 

Mr. Abhishek 

Raman 

Mr. AG 

Sathyanarayana- R1  

Mr. Rohan 
Rajasekaran-R2 
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IA No.  781/2022 

20 Comp App (AT) (CH) 

(Ins) No. 301/2021 

For Stay  

IA No. 638/2021   
To Implead  

IA No. 84/2022 

Ashique 

Ponnamparambath & 

Anr.  

Vs   
BMW India Financial 

Services Pvt. Ltd.  

 

Mr. S Eshwar Mr. Diwakar 

Maheshwari- R1 

21 Comp App (AT) (CH) 

No. 57/2021 

KM Abdulla   

Vs  

Kerala Chamber of 
Commerce 

 

Mr. Anil D Nair Mr. Vinod PV 

22 Comp App (AT) (CH) 

(Ins) No.150/2022  

For Condone Delay  

IA No. 351/2022   
For Directions   

IA No. 352/2022   

For Stay   

IA No. 353/2022 

Titanium Tantalum 

Products Ltd. & Anr. 

Vs   

T.V. Manikantan      
 

 

 

WITH 

Mr.K Moorthy   M/s Gupta & Ravi 

23 Comp App (AT) (CH) 

(Ins) No.151/2022  

For Stay   
IA No. 354/2022   

For Condone Delay  

IA No. 355/2022   

For Urgent Hearing  

IA No. 356 /2022 
 

Titanium Tantalum 

Products Ltd. & Anr. 

Vs. 
P.S.Venkataraman & 

Anr 

Mr.K.Moorthy   M/s GRNK & 

Associates 

24 Comp App (AT) (CH) 

(Ins) No. 208/2021  

For Stay    

IA No.416/2021 & 

417/2021   

Urgent Hearing   
IA No.418/2021 

Mr. A Sennimalai    

Vs    

Bank of India & Anr 

Mr. TK Bhaskar Mr. T Ravichandran-

R1   

M/s Viruksham 

Legal-R2 

25 Comp App (AT) (CH) 

(Ins) No. 366/2022  

For Exemption   

IA No. 853/2022 

 

Ashish Arjunkumar 

Rathi 

Ms. Shweta Dubey  

26 Comp App (AT) (CH) 
(Ins) No. 395/2022 

For Stay   

IA No. 943/2022   

To Adv. Hg.   

IA No. 1100/2022 

Naveen Kumar 
Moparthy, Member of 

the Suspended Board 

Fastlane Information 

Technologies Pvt Ltd  

Vs   

Ingram Micro India 
Pvt Ltd & Anr 

 

Mr.Y Suryanarayana Mr. K Ramesh  
M/s Ramalingam & 

Associates- R1  

M/s Mano Ranjani- 

R2 

27 Comp App (AT) (CH) 

(Ins) No. 141/2022 

G. Govindasamy 

Balasubramaniam   

Vs   

Indian Overseas Bank 
& Anr 

 

Ms. S Manjula Devi Mr. ML Ganesh 
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28 Comp App (AT) (CH) 

(Ins) No. 387/2022 

For Urgent Hearing  

IA No. 922/2022   
For Stay   

IA No. 921/2022   

To Adv Hg   

IA No. 201/2023 

 

Mr VVV 

Satyanarayana Rao 

Vs  India 

Infrastructure 
Finance Company 

Ltd.& 2 Ors 

Mr. Yogesh Jagia Mr. Amir Bavani - 

R1  M/s. Khaitan 

Legal Associates- R2 

& R3 

29 Comp App (AT) (CH) 
(Ins) No 302/2022  

For Condone Delay  

IA No. 634/2022  

Leave to file   

IA No 632/2022   

To dispense with   
IA No. 633/2022    

For Stay   

IA No.  635/2022 

Employee Provident 
Fund Organisation  

Vs   

M/s. BVV Paper 

Industry Ltd 

Represented by Its RP 

Ramakrishnan 
Sadasivan & Anr 

Mr. PK Panneer 
Selvam 

Mr. T Ravichandran- 
R1   

Mr. Sriram 

Venkatavaradan- R2 

30 Comp App (AT) (CH) 

(Ins) No. 41/2022  

For Delay   
IA No. 85/2022,   

For Exemption    

IA. No 86/2022  

For Stay    

IA No.87/2022   

For Directions    
IA No. 193/2022   

To Adv. Hg.    

IA No. 281, 964/2022 

& 207/2023    

To Intervene    
IA No. 905/2022    

To Vacate the Stay   

IA No. 1121/2022 

 

Bharani Properties 

and Developers Pvt 

Ltd    
Vs    

Rajashree Santhanam 

Liquidator of 

Anandram Developers 

Pvt Ltd          

 
 

 

 

 

 
 

 

WITH 

Ms. R. Sowmya   

Mr. K Hari Prasath 

Mr. B Dhanaraj 

31 Comp App (AT) (CH) 

(Ins) No. 42/2022  

For Condone Delay  
IA No. 88/2022  

For Stay    

IA No.89/2022    

For Exemption    

IA No 90/2022 
 For Direction    

IA No.194/2022 

 To Intervene   

 IA No.904/2022  

For Vacate the Stay  

IA No. 1122/2022   
To Adv. Hg    

IA No. 283, 

965/2022& 

206/2023 

 

Manoharamma Hotel 

Investment Pvt Ltd   

Vs    
Rajashree Santhanam 

Liquidator of 

Anandram Developers 

Pvt Ltd 

 
 

 

 

 

 

 
 

 

 

WITH 

Mr. Adarsh 

Mohandas 

Mr. B Dhanaraj 
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32 Comp App (AT) (CH) 

(Ins) No. 87/2022  

For Stay    

IA No.186/2022  
For Exemption   

IA No. 187/2022 

Leave to file 

IANo.188/2022    

To Intervene   
IA No. 906/2022    

To Adv. Hg.   

IA No. 282, 

966/2022& 

205/2023 

 

K.Bapaiah    

Vs    

Rajashree Santhanam 

Liquidator of 
Anandram Developers 

Pvt. Ltd. 

Ms. Shubharanjani 

Ananth 

Mr. B Dhanaraj 

33 Comp App (AT) (CH) 
(Ins) No.255/2022  

For Stay  

IA No. 534/2022    

For Exemption  

IA No. 533 & 
535/2022 

Current Electricals 
Ltd   

Vs  

B. Ramana Kumar 

IRP Krishna Energy 

Pvt Ltd 
 

WITH 

Mr. R. Sivaraman Mr. B Ramana 
Kumar  

Mr. Gajendra Rao 

34 Comp App (AT) (CH) 

(Ins) No. 256/2022  

For Exemption  

IA No. 537 & 

538/2022  
For Stay  

IA No. 536/2022 

Current Power 

Equipments Pvt Ltd 

Vs   

Mr. B.Ramana 

Kumar, IRP 

Mr. R Sivaraman Mr. S Harish Kumar 

35 Comp App (AT) (CH) 

(Ins) No.113/2022  

For Stay     

IA No. 264/2022 
Urgent Hearing     

IA No. 265/2022 

 

NK Hari Babu    

Vs.     

Export-Import Bank 

of India & Anr. 

M/s Ramalingam 

and Associates 

Mr. T Ravichandran- 

R1    

Mr. B Dhanaraj- R2 

36 Comp App (AT) (CH) 

(Ins) No. 84/2023    

For Stay    
IA No. 302/2023   

For Directions    

IA No. 304/2023 

Union Bank of India  

Vs    

Resolution Applicant 
of M/s Bheema 

Cements Limited 

Consortium of 

Fortuna Engg. Tech 

and Structurals 

(India) Pvt. Ltd. 
 

Mr. Varun 

Srinivasan 

M/s Ravi 

Rajagopalan & 

Associates- R2 
Mr. V V Sivakumar-

R3 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                                                    (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

